GOVERNMENT OF KARNATAKA

KARNATAKA LOKAYUKTA

No.LOK/INQ/14-A/236/2012/ARE-7 Multi Storied Building,
Dr. B.R. Ambedkar Veedhi,
Bengaluru-560 001
Date: 20/02/2021

RECOMMENDATION

Sub:- Departmental inquiry against;

1) Sri Hussainsab Allasab Bagwana, Grade-II
Secretary, Theggi Grama Panchayath, Bilagi Taluk,
Bagalkot District;

2) Sri Malleshappa Shankarappa Kattimani,
Panchayath Development Officer, Theggi Grama
Panchayath, Bilagi Taluk, Bagalkot District-Reg.

Ref:- 1) Govt. Order No.mw®/190/m®Eose,/2012, Bengaluru dated
16/5/2012.

2) Nomination order No.LOK/INQ/14-A/236/2012,
Bengaluru dated 29/5/2012 of Upalokayukta-1,
State of Karnataka, Bengaluru

3) Inquiry Report dated 8/2 /2021 of Additional
Registrar of Enquiries-7, Karnataka Lokayukta,
Bengaluru

The Government by its order dated 16/5/2012 initiated the
disciplinary proceedings against (1) Sri Hussainsab Allasab
Bagwana, Grade-II Secretary, Theggi Grama Panchayath, Bilagi
Taluk, Bagalkot District and (2) Sri Malleshappa Shankarappa
Kattimani, Panchayath Development Officer, Theggi Grama
panchayath, Bilagi Taluk, Bagalkot District (hereinafter referred to
as Delinquent Government Officials 1 & 2, for short as DGO-1 &
DGO-2 respectively) and entrusted the Departmental Inquiry to

this Institution.

2 This Institution by Nomination Order No. LOK/INQ/14-A/
236/2012, Bengaluru dated 29/5/2012 nominated Additional
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Registrar of Enquiries-4, Karnataka Lokayukta, Bengaluru, as
Inquiry Officer to frame charges and to conduct Departmental
Inquiry against DGOs 1 & 2 for the alleged charge of misconduct,
said to have been committed by them. Subsequently, by Order No.
LOK/ INQ/14-A/2014, dated 14/3/2014, the Additional Registrar
of Enquiries-5, Karnataka Lokayukta, Bengaluru was re-
nominated as inquiry officer to conduct departmental inquiry
against DGOs 1 & 2. Again as per Order No.UPLOK-1/DE/2016
dated 3/6/2016, the Additional Registrar of Enquiries-7,
Karnataka Lokayukta, Bengaluru was re-nominated as inquiry

officer to conduct departmental inquiry against DGOs 1 & 2.

3. The DGO-1 Sri Hussainsab Allasab Bagwana, Grade-II
Secretary, Theggi Grama Panchayath, Bilagi Taluk, Bagalkot
District and DGO-2 Sri Malleshappa Shankarappa Kattimani,
Panchayath Development Officer, Theggi Grama panchayath, Bilagi
Taluk, Bagalkot District were tried for the following charge:-
& AITOW  RNWOT, B.AIPIOH-1 Torwn  FYeST
WY,  G.XPICH-2 8T PN Z@WoN  Rew-2
TOONFTEFATTON TN JWOIVONT® @zpwo(‘% Clakplelevenlal
OROBRE BPOD VYN ToORET BN MO FTOONEONY
BBEW, DV DASTM, WeFN TORD BN TVOWT  IIINT
F0SREACNY  DBOTEET  ONTROTW  [OSONTT  WI0DHITN
83 JdRorre Tone  HOOR  wadmedn  2010-118e  HdT
OT BT AR 303 3ReEIoHRODY  HTB  ©F  TRITDON
©OTIOTD Tt TWOWHTINTY, FWO TN e =308, 3R
TONF O  BEOWRY, WoBERLD, I ToOWOT  0ACIWT 8
FFT FHD  OBPES (AW,  IVOW “QOIED” DO
ﬁdo&%md) oDTOOT  HLIwos  05/03/201100H éﬁn o
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TO2S0WS 3eIeDONY B TR.10,000/~ ©OBI, EF* TORT
VIO, 30 BARD TOTWVIT ROT ALFOR, IINLT d=Ne
SBERUY  ROTerr  TRRwIEE W) FBES, dF
TOOBRN[Y  DPOTINTY, RFoFD FFCOR  IYT 3,33,
B[R, FIVFWT FTFO Feww (ITBPFR) JoDIWRY 19663
3D W (iiD)Je JoPIoDT,  wwQoPR BTFR3B
VRBIEED.”

4, The Inquiry Officer (Additional Registrar of Enquiries-7) on
proper appreciation of oral and documentary evidence has held
that the Disciplinary Authority has proved the above charge
against DGO-1 Sri Hussainsab Allasab Bagwana, Grade-II
Secretary, Theggi Grama Panchayath, Bilagi Taluk, Bagalkot
District and DGO-2 Sri Malleshappa Shankarappa Kattimani,
Panchayath Development Officer, Theggi Grama panchayath, Bilagi

Taluk, Bagalkot District.

S. On re-consideration of inquiry report and totality of the
circumstances of the case, I do not find any reason to interfere
with the findings recorded by the Inquiry Officer. It is hereby
recommended to the Government to accept the report of Inquiry

Officer.

6. As per the First Oral Statement submitted by DGOs 1 & 2;

) DGO-1 Sri Hussainsab Allasab Bagwan is due to retire
from service on 31/5/2021;
i) DGO-2 Sri Malleshappa Shankarappa Kattimani is
due to retire from service on 31/5/2021.
7. Having regard to the nature of charge (demand and
acceptance of bribe) proved against DGO-1 Sri Hussainsab Allasab

Bagwana, Grade-II Secretary, Theggi Grama Panchayath, Bilagi
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Taluk, Bagalkot District and DGO-2 Sri Malleshappa Shankarappa
Kattimani, Panchayath Development Officer, Theggi Grama
Panchayath, Bilagi Taluk, Bagalkot District and as the DGOs are
retiring from service on 31/5/2021;
(i) it is hereby recommended to the Government for
imposing penalty of permanently withholding 50%
of pension payable to DGO-1 Sri Hussainsab
Allasab Bagwan, subject to payment of minimum

pension as per proviso to Rule 214(1)(b) of

Karnataka Civil Service Rules;

(ii) it is hereby recommended to the Government for
imposing penalty of permanently withholding 50%
of pension payable to DGO-2 Sri Malleshappa
Shankarappa Kattimani, subject to payment of
minimum pension as per proviso to Rule 214(1)(b)

of Karnataka Civil Service Rules.

8. Action taken in the matter shall be intimated to this

Authority.

Connected records are enclosed herewith.

el

(JUSTICE B.S.PATIL)
Upalvkayukta-1,
State of Karnataka,
Bengaluru
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